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Non-Implementation of Prime Minis-
ter’s 20-point Programme in States

171. SHRIMATI SAVITRI SHYAM:
Wili the HOME MINISTER be pleas-
ed to state:

(a) whether the attention of the
Central Government has been drawn
to some Press Reports that some States
are not implementing properly the
20-point Programme announced by the
Prime Minister;

(b) whether some prominent per-
sons from some States have complain-
ed to the Centre about the same; and

(c) action taken by the Centre?

THE DEPUTY MINISTER IN TH=®
MINISTRY OF HOME AFFAIRS
(SERT B, H. MOHSIN): (a)
Government have seen some press
reports, particularly, about non-imple-
mentation of the 20-point Economic
Programme by the State Governments
of Gujarat and Tamil Nadu.

(b) and (c). Yes, Sir. The imple-
mentation of the 20-point Economic
Programme in all the States is under
constant watch and review by the
Goverament. -
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Religious or Communa] Riots in the
Country after declaration of Emergency

173. SHRIMATI SAVITRI SHYAM:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether there have been no re-
ligious or communal riots jn various
parts of the country after the emer-
gency was dedared in the country;
and

(b) the number and places of riots,
if any, and the reasons thereof?

THE MINISTER OF STATE iN
THE MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL
AND ADMINISTRATIVE REFORMS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI OM
MEITA): (a) and (b). Ac-
cording 1o available informa~
tion, there have been no communal
riets of serious nature in the country
after the promulgation of emergency.
Im fact, the overall communal situation
in the country has shown noticeable
improvement after the promulgation
of emergency. However, 58 minor
incidents with communal overtones
are reportgd to have  oeccur-
red in various parts of the couniry
during the perioq July to November,
1975. Most of these incidents had oc-
cured dus to miscellaneous  causes
arising from private quarrels between
individuals, while a few had occurred
on grounds of religious dispute and
land/property disputes.

C.IA. Activities in India

176. SHRI S. M. BANERJEE: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether C.I.A. activities in the
country have increased;

(b) if so, what steps have been
taken to ban C.I.A. aided institutions;
and

(c) what other steps have been
taken to combat this growing menace?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHR™ F. H. MOHSIN): (a)
to (¢). Government is aware of the
scope of activities of foreign inteili-
gence agencies including the C.ILA. in
this country and is maintaining the
fullest vigilence in this matter. It
will nect be in public interest to  dis-
cleose detaiis of measures taken in this
regard.

Implementation of Pay Commission
repori in case of staff and staff
artists of ALR.

177. SHRI S. M. BANERJEE:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether pay commission report
has been implemented in case of staff
and staff artists of A.LR.; ang

(b) if not, the reasong for the delay?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM-
BIR SINHA): (a) The Third Pay
Commissicn’s Report is under imple-
n-entation in respect of the regular
stafi of A.LLR. The Report doegs 10t
contain any recommendation in r23-
pect of Staff Artists of AILR. as it
was cuiside their purview and terms
of rofarerce.

(b; Dces not arise.

Pay scales of supervisors and allied
categories in Defence
establishments

i78. ESHRI S. M. BANERJEE:
Wiil the Minister of DEFENCE be
pleased to state:

(a) whether Government have not
finalised pay scales of supervisorg and
allied categories in ordnance factories
and other Defence establishments;
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(b) whether there is a genuine dis-
content among the employees; and

(c) if so, when the scales are likely
to be finalised?

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI
VITHAL GADGIL): (a) to (c). The
revised pay scale of Supervisors and
allied categories except those of Su-
pervisors ‘A’ Technical, have beea
notified. As regards Supervisors ‘A’
Technical, efforts are being made to
finalise the case, as soon ag possible.

Television station at Jullundur

179. SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of IN-
FORMATION AND BROADCASTING
be pleased to state whether Govern-
ment propose to set up a television
station at Jullundur?

'THE DEPUTY MINISTER IN THE
MINTSTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): Yes Sir.

Impor;i of Computers

180. SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of ELEC-
TRONICS te pleased to state:

(a) whether Government have taken
any decision to restrict the import of
computers; and

(b) if so, the main featureg of the
decision taken?

THE PRIME MINISTER, MINIS-
TER CI" PLANNING, MINISTER OF
ATOMIC ENERGY, MINISTER
ELECTRONICS AND MINISTER OF
SPACE (SHRIMATI INDIRA GAN-
DHI): (a) and (b). Government have
decided to control the import of com-
puters to ensure such imports take-
place for applications important for
national development. It wcould be-





